NATIONAL COMPANY LAW TRIBUNAL

DAILY WISE OBJECTION LIST DATED 23.01.2023 to 29.01.2023

Sr No. |Date Of Filing Case Type Dairy No. MAIN CASE NO MATTER NAME SECTION DATE OF SCRUTINY COMMENTS FILED BY
1 29/09/2022 Company Petition 710102080062022 SHRI HARISH CHANDER VS [Sec. 241(1),Sec. 24/01/2023 Pgs not clear 175,187 CS Nitin
(Companies Act) HEMKUNT BUSINESS 242(4),Section 246
SOLUTIONS
PRIVATELIMITED
2 24/11/2022 Company Petition 710102097252022 SHRIKRISHNA B PANDEY (Sec. 59,Sec. 58(3) 25/01/2023 no sign in every pgs of Rachit
(Companies Act) THROUGH HIS ATTORNEY petition
VS EICHER MOTORS
LIMITED
3 7/12/2022 Company Petition IB (IBC) |{710102101012022 AVON CONTAINNERS IBC Under Sec 9 25/01/2023 counsel detail missed in Tarun
PRIVATE LIMITED VS AIR every index, page:51, 53,
VISION INDIA PRIVATE 133, 381, not clear,
LIMITED page:195-197 missed, etc
4 7/12/2022 Company Petition 710102101062022 VIKAS MITTAL VS ASHOKA |Sec. 241(1),Sec. 242(4) (24/01/2023 Pgs missed 291, pgs not Samridhi
(Companies Act) VINIYOGA LTD clear 327,340,345,350,355
5 16/12/2022 Company Petition IB (IBC) (710102103822022 EDELWEISS ASSET IBC under Sec 7 25/01/2023 page:126-131, 139-145, 148- |Atul Sharma
RECONSTRUCTION 149, 189, 191, 193, 195, 204-
COMPANY LIMITED VS M/S 207, 1221-1233, not clear,
RAHEJA DEVELOPERS page 976, 981, 988, hindi,
LIMITED 4048-4116 true copy sign
missed, 2127, 2155, 2219,
2257-2260, 2274-2278, 3356~
3366, 3373-3379, page: not
clear, etc( typed copy pages
wrong mention contact to
registry) etc
6 15/12/2022 CP(AA) Merger and 710102103662022 TIMES DIGITAL LIMITED VS |Sec. 230-232 - Second  (25/01/2023 Pgs cut 422,425,428,430, Gaurav
Amalgamation(Companies M/S RAHEJA DEVELOPERS |Motion pgs not clear 431 (pgs
Act) LIMITED d 408 to 456 according
to master index)
7 16/12/2022 Company Petition 710102104112022 RAJENDRA NATH BHEL & |Sec. 241(1) 23/01/2023 BR/power of attorney Umesh
(Companies Act) OTHERS VS PREM NATH missed with NCLT form 12,
MOTORS PRIVATE LIMITED serve the petition to all
respondent
8 25/12/2022 Company Petition IB (IBC) |710102106912022 NBCC ENVIRONMENT IBC Section 59 25/01/2023 page:2, 4, 23, not clear, true |Varun
ENGINEERING LIMITED VS copy sign missed on every
REGISTRAR OF pages of annexures, etc
COMPANIES NCT OF DELHI
& HARYANA
9 24/12/2022 Company Petition IB (IBC) (710102106812022 AVON CONTAINNERS IBC Under Sec 9 25/01/2023 &amp;amp;quot;25rs Tarun
PRIVATE LIMITED VS advocate welfare has been
NOBLE MOULDS PRIVATE wrong place paste on blank
LIMITED side of vakaltnama,etc
&amp;amp;quot;
10 29/12/2022 Company Petition IB (IBC) (710102107762022 AKHIL AHUJA VS NOBLE (IBC Section 59 25/01/2023 page:63-73, 108-118, not Vishal
MOULDS PRIVATE LIMITED clear, etc
11 29/12/2022 CP(AA) Merger and 710102107752022 DELIGHT RESORTS Sec. 230-232 - Second 25/01/2023 Pgs not clear 554, wrong RANJANA ROY GAWAI
Amalgamation(Companies PRIVATE LIMITED VS Motion section select
Act) NOBLE MOULDS PRIVATE
LIMITED
12 2/1/2023 Company Petition IB (IBC) (710102000292023 SURAKSHA ASSET Section 95(1) 25/01/2023 page:34, not clear, ARVIND
RECONSTRUCTION
LIMITED VS RAJIV GOYAL
13 3/1/2023 Company Petition 710102000572023 ASSETS CARE & Application under any  (27/01/2023 wrong section and case type|Atul Sharma
(Companies Act) RECONSTRUCTION other provisions wrong, etc
ENTERPRISE LIMITED VS
MR. ANIEL KUMAR SAHA
14 3/1/2023 Company Petition IB (IBC) (710102000962023 UNION BANK OF INDIA VS |IBC under Sec 7 25/01/2023 page:26-35, 39-104, 144-152, |Samarendra

GARDENIA INDIA LIMITED

154-156, 160, 168-176, 178-
189, page are cut, 25rs
advocate welfare and 3rs
court fee missed and
misplaced ( paste on blank
side of vakalatnama)etc,(pls
filed proper upload 51-90
wrong arrange pls checked)
page:50-90 missed,etc




15 3/1/2023 Company Petition 710102000722023 ASSETS CARE & Application under any  (27/01/2023 wrong section and case type|Atul Sharma
(Companies Act) RECONSTRUCTION other provisions wrong, etc
ENTERPRISE LIMITED VS
MR. AUNIRBAN SAHA
16 9/1/2023 Company 710102002692023 ASSETS CARE & Sec 252 (1) 27/01/2023 Wrong income tax advance |Vaibhav Gupta
Appeal(Companies Act) RECONSTRUCTION service, kindly serve to delhi
ENTERPRISE LIMITED VS dcit cell delhi high court
MR. AUNIRBAN SAHA
17 7/1/2023 Company Petition IB (IBC) (710102002592023 GUPSHUP TECHNOLOGY (IBC Under Sec 9 25/01/2023 25rs advocate welfare and  |Sujoy
INDIA PRIVATE LIMITED VS 3rs court fee not clear
GAMMA GAANA LIMITED
18 12/1/2023 Company Petition 710102004212023 ASHNEER GROVER VS Sec. 241(1),Sec. 242(4) |23/01/2023 Master index missed, memo |RAHUL KUM AR
(Companies Act) RESILIENT INNOVATIONS of parties/synopsis/list of
PRIVATE LIMITED dates &amp;amp;amp;
events missed/ no serial no
in annexuress, MoA
&amp;amp;amp; AoA and
company master data
missed, incomplete
documents
19 12/1/2023 Intervention Petition (IBC) (710102003982023 SATYAJEET PANDA VS Sec 60(5) 25/01/2023 tc not approved, proper true |RAHUL KUM AR
ANS APARTMENTS copy certified on every
PRIVATE LIMITED pages of annexure, etc
20 11/1/2023 CP(AA) Merger and 710102003942023 J. H. JEWELS PRIVATE Sec. 230-232 - Second  |24/01/2023 Pgs missed 48, pgs not Madhuri
Amalgamation(Companies LIMITED VS ANS Motion clear 100 to
Act) APARTMENTS PRIVATE 112,117,128,129,131,135 to
LIMITED 140,157,185,186,188,190 to
204,244 to 259,261 to
263,266,286,289,291 to
300,302,334 to 336,338,340
to 355
21 12/1/2023 Company Petition IB (IBC) |710102004552023 KAPIL DEV VS PENTANE  |IBC Under Sec 9 25/01/2023 jurisdiction gurugram Pallavi
LOGISTICS PRIVATE
LIMITED
22 13/01/2023 Company Petition IB (IBC) |710102004862023 CANARA BANK VS IBC under Sec 7 25/01/2023 page:79-104 not clear, etc  |HITESH SACHAR
FRIENDS AUTO (INDIA)
LIMITED
23 12/1/2023 Company Petition IB (IBC) |710102003962023 NABARD CONSULTANCY |Sec 42 25/01/2023 remove old vakalatnama Chamber of Advocate
SERVICES pdf, and notary estamp on |Rishi Kapoor
PRIVATELIMITED VSIAP missed page 17, etc
COMPANY PRIVATE
LIMITED
24 17/01/2023 Company 710102007522023 NABARD CONSULTANCY |Sec 252 (1) 23/01/2023 Synopsis/list of dates SRISHTI KAPOOR
Appeal(Companies Act) SERVICES &amp;amp;amp; events
PRIVATELIMITED VS IAP d, no sign in every pgs
COMPANY PRIVATE of petition, pgs not
LIMITED &amp;amp;amp; cut clear 23|
to 27,33,34,56,57,60,64 to 68
pgs cut 53, paste welfare
and court fees in blank
space on vakaltnama,
income tax advance service
missed, upload only one
final petition
&amp;amp;amp; remove
extra documents
25 17/01/2023 Company Petition IB (IBC) (710102007362023 DELTA IES INDIA PRIVATE |IBC Section 59 25/01/2023 page numbering not clear, |SIMRAN SINGH
LIMITED VSIAP true copy sign missed on
COMPANY PRIVATE every pages of annexure,
LIMITED etc
26 17/01/2023 Company Petition 710102007442023 REGISTRAR OF Sec. 271-273 23/01/2023 True copy sign missed in Kamal
(Companies Act) COMPANIES VS M/S UTSAV annexuress, pgs hot clear
SECURITIES PVT. LTD. 219 to 221,225,226,240, 274
to 279,281,282,286 to
291,514,515,524 to 529, 50rs
power of attorney missed
with Nclt form 12
27 18/01/2023 Company Petition 710102007812023 ETERNITY HOMES Sec 252 (3) 23/01/2023 Wrong case type select, pgs |PRATEEK
(Companies Act) PRIVATE LIMITED VS in hindi 110,112, vakaltnama
MINISTRY OF CORPORATE missed, true copy stamp
AFFAIRS THROUGH missed in annexuress
REGISTRAR OF
COMPANIES NEW DELHI
28 18/01/2023 Company Petition 710102007912023 PAWAN SETHI VS PCL Sec. 213 27/01/2023 Pgs not clear 600 to Chandhiok&mahajan

(Companies Act)

OILS & SOLVENTS LTD.

602,1539 to 1541, serve the

petition to all respondent




29 19/01/2023 Company 710102008232023 PAWAN SETHI VS PCL Sec 252 (3) 23/01/2023 Wrong case type select, LAXMI NARAIN
Appeal(Companies Act) OILS & SOLVENTS LTD. merger in one pdf after that
upload the petition
30 19/01/2023 Company 710102008482023 PAWAN SETHI VS PCL Sec 252 (1) 27/01/2023 Pg no 36 missed, AcA MOHD NAZIM KHAN
Appeal(Companies Act) OILS & SOLVENTS LTD. i 1 of sp lar media|
31 19/01/2023 Company 710102008382023 PAWAN SETHI VS PCL Sec 252 (3) 27/01/2023 Wrong case type select, pgs |Sheetal
Appeal(Companies Act) OILS & SOLVENTS LTD. not clear 67,68
32 19/01/2023 Company 710102008432023 PAWAN SETHI VS PCL Sec 252 (1) 27/01/2023 Pgs not clear 177 to Himanshu Satija
Appeal(Companies Act) OILS & SOLVENTS LTD. 181,186,187,251,252,276 to
279, stk 07 is to long make it
short, company master data
missed
33 20/01/2023 Contempt Petition (IBC) 710102008922023 EMPLOYEES PROVIDENT |Sec 42 25/01/2023 remove delay application SAURABH
FUND ORGANISATION VS delay file by separately, true
ALOK KUMAR AGGARWAL copy sign missed on every
pages of annexures, etc
34 20/01/2023 Company Petition 710102008982023 SOMNATH SHAILENDRA  (Sec. 241(1) 27/01/2023 Section 242 fees missed,pgs| MANISH
(Companies Act) KUMAR VS SWAGATAM not clear 69 to 84,163 to 206,
TOURS PRIVATE LIMITED 1rs court fees missed in
vakaltnama, master index
missed in 1st volume
35 23/01/2023 Contempt Petition (IBC) 710102009612023 AFM FOODS LIMITED VS |Rule 11 of NCLT, 2016  |25/01/2023 wrong section and case type| CHANDRA
KUMAR FOOD INDUSTRIES wrong, contact to registry,
LIMITED etc
36 17/01/2023 Contempt Petition (IBC) 710102007062023 AMARPAL VS Rule 11 of NCLT, 2016  |25/01/2023 need to sign on every pages |Vishal
PASHCHIMANCHAL VIDYUT of application case type
VITRAN NIGAM LTD wrong
37 17/01/2023 Intervention Petition (IBC) |710102007152023 PALIKA TOWNS LLP VS Rule 11 of NCLT, 2016  |23/01/2023 case type wrong Nistha Gupta
MOSER BAER INDIA
LIMITED
38 3/1/2023 Company Petition 710102000562023 ASSETS CARE & Application under any 27/01/2023 wrong section and case type|Atul Sharma
(Companies Act) RECONSTRUCTION other provisions wrong, etc
ENTERPRISE LIMITED VS
MS. MANJU SIROHI
39 3/1/2023 Company Petition 710102000592023 ASSETS CARE & Application under any 27/01/2023 wrong section and case type|Atul Sharma
(Companies Act) RECONSTRUCTION other provisions wrong, etc
ENTERPRISE LIMITED VS
MS. NEETA SAHA
40 3/1/2023 Company Petition 710102000602023 ASSETS CARE & Application under any 27/01/2023 wrong section and case type|Atul Sharma
(Companies Act) RECONSTRUCTION other provisions wrong, etc
ENTERPRISE LIMITED VS
MR. ASHOK KUMAR SIROHI
41 case type wrong section
- KHAITAN WINDING WIRE P "
2/9/2022 'T§2°°”'°W Application 1,4105071622022 COMPANY PETITION 1B LTD VS GREENPOWER  |Rule 11 of NCLT, 2016  |23/01/2023 wrong according your pdf g, .
(1.B.C) (IBC)/516(ND)2020 GENERATORS PVT LTD main petition not mention in
prayer
42 . .
INCOME TAX OFFICER VS section wrong according
Company COMPANY REGISTRAR OF Sec 252 (1) - By your paf Please choose Rule
11/11/2022 Application(Companies 710102093452022 APPEAL(COMPANIES COMPANIES (SATYA Government Body,Rule |23/01/2023 S . |PUNEET
Act) ACT)/65(ND)2022 SHEELA TELECOM PVT. |11 of NCLT party missed in index and in
LTD,) ap.ph.can?n S|gr.|atu.re
missing in application
43 Case Type Wrong and Main
Case Wrong in PDF
Applicant Sign in Prayer and
Miscellaneous Application COMPANY PETITION IB RAJENDRA K RAHEJA VS 25 Rs. Welfare Fund fess
25/11/2022 (IBC) 710102097492022 (IBC)/446(ND)2017 PAWAN KUMAR GOYAL Sec 60(5) 24/01/2023 and 3 Rs. Court Fess ROHIT RATHI
Missing in Vakalatnama and
Ticket Not Allowed Mid on
44 M/S WINSTROL
26/11/2022 ITtBe:I:ocutory Appli 71010 COMPANY PETITION IB fs;R\?:rv%Ngg::'Lstw Applicatior.l Emder any |, 4101/2023 affidavit back with stamp RAJESH RAI
(.B.C) (IBC)/327(ND)2022 INFRASTRUCTURE other provisions- IBC paper
LIMITED.
45 L BARASIA ADVERTISING T
20/11/2022 Interlocutory Application | 4145008552022 COMPANY PETITIONIB | 1) y/s' ATUL KUMAR Sec 60(5) 24101/2023 page number missingin ;o kpanna
(1.B.C) (IBC)/1565(PB)2018 KANSAL application and index
46 29/11/2022 '(:;'(':‘)’C““"y Application 1,4,15008572022 ggg;:z;{(:;rz';:g" 18 255:?&;1’;"3&2 Sec 60(5) 24/01/2023 stamp paper missing honey Khanna
47 2911112022 Interlocutory Application 710102098592022 COMPANY PETITION IB MANU GOEL VS ATUL Sec 60(5) 24/01/2023 page number missing in honey Khanna

(LB.C)

(IBC)/I1565(PB)2018

KUMAR KANSAL

application and index




48 e e need to separately all three
Interlocutory Application COMPANY PETITION IB RANJAN CHAKRABORTI VS|Application under any )
29/11/2022 (1B.C) 710102098772022 (BCYB5(ND}2020 ATUL KUMAR KANSAL other provisions. IBC [2/01/2023 :::?s;t;rl;ase contact to RANJAN
49 Interlocutory Appli COMPANY PETITION IB SIMMI BHASKAR VS ATUL page number missing in
2911112022 (LB.C) 71010 (IBC)/11565(PB)2018 KUMAR KANSAL Sec 60(5) 24/01/2023 index and and 25-28 cut | O"eY Khanna
50 SANYAM GOEL wrong file please choose
Interlocutory Application COMPANY PETITION IB RESOLUTION Application under any N e .
111212022 (LB.C) 710102099502022 (IBC)I1565(PB)2018 PROFESSIONAL VS ATUL |other provisions- IBC |20 1/2023 'r::fr:'z:;”::::::" missed |ABHISHEK
KUMAR KANSAL
51
Interlocutory Application COMPANY PETITION IB KULDEEP VS EARTH need to sign on every pages
1212/2022 (LB.C) 710102102312022 (BCHAV1(ND)2017 INFREASTRUGTURES LTD. |5¢¢ 60(5) 24/01/2023 on application GAURAV SAHRAWAT
52 MOTHERS PRIDE DAIRY
Interlocutory Application COMPANY PETITION IB INDIA PVT. LTD. VS application sign missed on
15/12/2022 1B.C) 710102103502022 (BCYas2MND)2022 SANTOSHI FINLEASE Sec 60(5) 23/01/2023 cvory pages Anurag
PRIVATE LIMITED
53 THREE C INFRATECH ;"pa;:;ils:n":’:;"s':c‘”ht:
Restoration Application PRIVATE LIMITED VS . P
18/12/2022 (Companies Act) 710102104392022 MOON LIGHT PROPBUILD Rule 48 24/01/2023 :vrolr.lgae;nd sign mllssmg in |Meghna
PRIVATE LIMITED ppiication page please
delete previous document
54
ANIL KOHLI RESOLUTION
_— PROFESSIONAL FOR -
2111212022 Interlocutory Application |744145105472022 COMPANY PETITION I8 TIRUPATI INFRAPROJECTS | APPlication underany 1,554,553 notary missing ABHISHEK
(LB.C) (IBC)104(PB)2017 other provisions- IBC
PVT LIMITED VS
AMANDEEP SINGH SRAN
55 . KRISHNA MURARI 36-37, 40-45 not clear page
22/12/2022 z‘:’g““mw Application 1744102106142022 ﬁggmﬁ:gg;ﬁ" 1B JAISWAL VS SARAYA Sec 60(5) 23/01/2023 and ticket not allowed in ~ |KARUNA NIDHI
o INDUSTRIES LTD vakalatnama content
56
. AFFLE (INDIA) LIMITED VS due payment for other
41112023 :T§27°”'°W Application 1,4105001052023 gggzp‘sg&:gg;:g" 18 AD VICTORIAM VENTURES |Sec 66(1) 27/01/2023 section section wrong ANAND
- PRIVATE LIMITED according wrong
57 VINOD KUMAR & ORS VS main case not link with
M/S SARE GURUGRAM Any other provision - application section wrong
41112023 :T;Z‘)‘"a‘m" Application \244145001042023 ;‘FIIBVI;LDAFSEQELIER Govt body,Any other  |27/01/2023 technically according your |SURENDER
RAMPRASTHA SARE provision - Govt body p:f ::fular\tnt::td:::;‘p
REALITY PVT. LTD paper party
58 ._ AVANTHA HOLDINGS MAIN CASE NO NOT
5/1/2023 :T§27°”'°'y Application 1,44105001902023 gggmg(i;iﬂgo" 1B LIMITED VS VISTRAITCL  |Sec 60(5) 24/01/2023 MENTION IN MEMO OF VARSHA
= (INDIA) LIMITED PARTIES
59
_— AJIT SHRIVASTAVA & ORS.
5/1/2023 '(Tt:’(':jwmry Application 1,44105001662023 5237222(:’;;52.2:;0" 18 VS GAYATRI HOSPITALITY |Sec 60(5),Sec 60(5) 23/01/2023 pagination not done Aishvary
-5 AND REALCON LIMITED
60 DURHA VITRAK PRIVATE
Interlocutory Application COMPANY PETITION IB LIMITED VS GAYATRI - )
5/1/2023 (1BC) 710102001622023 (BCYATO(ND}2019 HOSPITALITY. AND Sec 60(5) 27/01/2023 need to additional file AISHWARYA
REALCON LIMITED
61 . J. P. ENGINEERS PRIVATE due payment other section
9/1/2023 Interlocutory Application | 4149002822023 COMPANY PETITION 1B LIMITED VS MOHINDER  |Sec 66(1) 27/01/2023 section wrong according  |AISHWARYA
(LB.C) (IBC)11048(ND)2019
JAIN you pdf
62 section wrong according
J. P. ENGINEERS PRIVATE
Interlocutory Application COMPANY PETITION IB Application under any your pdf welfare @ 25 rs and|
9/1/2023 (AB.C) 710102002832023 (BCIHD4BND)2019 ‘I;Lnr:‘TED VSMOHINDER | 0 fons, IBC  |27/01/2023 tourt foe @ 3 15 on single[MISHWARYA
vakalatnama
63 - THREE PLANTINUM ._
10/1/2023 :T§27°”'°'y Application 1,44105003322023 gggmz:(:gg;'g" 1B SOFTECH (P) LTD VS :&T:ca:;?,?;:::r;%y 24/01/2023 please file as a additional |RAJENDRA
-5 MOHINDER JAIN P i
64
Interlocutory Application COMPANY PETITION IB GULSHAN KUMAR GUPTA (Application under any Counsel Detail Incomplete |GULSHAN KUMAR
8/1/2023 (1.B.C) 710102002632023 (IBC)/1330(ND)2019 VS MOHINDER JAIN other provisions- IBC 23/01/2023 After Index and Memo Party |GUPTA
65 Company COMPANY PETITION ROYAL ENGINEERING Any other brovision -
12/1/2023 Application(Companies 710102003972023 (COMPANIES CONSULTANCY PVT. LTD. Gozlt bod P! 24/01/2023 need to additional file Poonam Anand
Act) ACT)1168(ND)2021 VS POONAM ANAND vy
66 CROSS SECTION
Interlocutory Application COMPANY PETITION IB INTERACTIVE PRIVATE affidavit verified date not "
12/1/2023 (1B.C) 710102004042023 (BCY300(PRI2020 LIMITED VS SARE Sec 60(5) 27/01/2023 bl Kapil Kumar Sharma
GURUGRAM PVT LTD
67 . NOBLE CO-OPERATIVE Application under any .
12/1/2023 :T§27°”'°W Application 1,44102004002023 gggmm;f;zm" 1B BANK LIMITED VS VIVEK  |other provisions- 27/01/2023 prayer mr'ess;f please check | 6vinp
-5 PRAKASH IBC,Section 121(1) gistry
68 Interlocutory Application COMPANY PETITION IB ARVIND GARG VS VIVEK |Application under any MAIN CASE WRONG ON .
13/01/2023 (LB.C) 710102004882023 (IBC)/59(PB)2018 PRAKASH other provisions-IBC | 2//01/2023 PAGE NO 1A, Arvind Garg




69

Interlocutory Application

COMPANY PETITION IB

BERGER PAINTS INDIA
LIMITED VS KANTI MOHAN

12/1/2023 710102004272023 RUSTAGI RESOLUTION Sec 60(5) 27/01/2023 DD NOT MATCHED Samrat
(:B8.C) (IBC)/763(ND)2021 PROFESSIONAL UNICAST
AUTOTECH PVT LTD
70 SANJAY GUPTA
LIQUIDATOR OF SONEAR
L INDUSTRIES LTD. VS L
13/01/2023 Interlocutory Application |4145004672023 COMPANY PETITION I8 KANTI MOHAN RUSTAGI  |APPlication under any ,q 040, DD not deposited. aditya gauri
(.B.C) (IBC)/597(PB)2017 other provisions- IBC
RESOLUTION
PROFESSIONAL UNICAST
AUTOTECH PVT LTD
i memo party missing and
16/01/2023 Interlocutory Application 710102006772023 COMPANY PETITION IB VINITA VS STATE BANK OF Appllcatlor.l Emder any  |,3101/2023 section wrong and page Vinita
(.B.C) (IBC)/810(ND)2021 INDIA other provisions- IBC
number 13-23 not clear page
72 Interlocutory Application COMPANY PETITION IB VINITA VS STATE BANK OF (Application under any . -
16/01/2023 (LB.C) 710102006782023 (IBC)/754(ND)2021 INDIA other provisions- IBC 24/01/2023 memo party missing Vinita
73 Al page 22 translate to english
Interlocutory COMPANY PETITION IB SIDBI THROUGH RP VS MS. . LS
16/01/2023 (LB.C) 71010 3 (IBC)/835(ND)2022 SUDHA RASTOGI Rule 11 of NCLT, 2016 23/01/2023 ;‘ann:eiecuon not mention in |ABHISHEK DEVGAN
74 - M/S. ATO Z BARTER PVT. .
16/01/2023 Interlocutory Application |744102006392023 COMPANY PETITIONIB |, 1 ys ms. suDHA Application underany |,54/5953 welfare and court fee ABHISHEK DEVGAN
(1.B.C) (IBC)/643(ND)2018 other provisions- IBC missing
RASTOGI
75 memo party missing and
page numbering missing
e M/S BIPIN INDUSTRIES PVT . P
16/01/2023 '(Tf:'(':‘)’cu“"y Application 1,44102006862023 ggg:;’;:g,;;g::)" 18 LTD VS M/S ABW Sec 60(5) 23/01/2023 f::.'":zxe'“'ssa'"g f’:d need | 2 AJ VARDHAN
B INFRASTRUCTURE LTD 'gn every page |
application and stamp paper
and affidavit missing
76 ]
due payment other section
and page number missing in
index and applicant sign
L GULSHAN GABA VS M/s missing in prayer and e
16/01/2023 Interlocutory Application |4 145006332023 COMPANY PETITION 1B ABW INFRASTRUCTURE  [Sec 43(1) riw Sec 44 (1) [23/01/2023 stamp paper and affidavit |Gulshan Gaba
(1.B.C) (IBC)/115(ND)2020 N
LTD not notarize and true copy
and sign missing in
ire page and welfare
and court fee missing
77 memo party missing and
page number not mention in
. GULSHAN GABA VS M/S . index and stamp paper and
16/01/2023 Interlocutory Application \740192006402023 COMPANY PETITIONIB | gy |NpRASTRUCTURE (526 33(1) () (i to (i) 155/045953 affidavit not notarize and  |Gulshan Gaba
(.B.C) (IBC)/115(ND)2020 riw Sec 33(3) P
LTD page number missing in
application and welfare and
court fee missing
78 COMMISSIONER VS VINAY
KUMAR SINGHAL
Interlocutory Application COMPANY PETITION IB RESOLUTION 108-109 not clear page Pg-
16/01/2023 (LB.C) 710102006842023 (IBC)/50(PB)2021 PROFESSIONAL OF SHARP Sec 60(5) 24/01/2023 120 in hindi Kunal Sharma
EYE ADVERTISING PVT.
LTD
79 Interlocutory Appli COMPANY PETITION IB LALIT KUMAR DANGI VS wrong file choose location .
16/01/2023 (1B.) 71010 3 (IBC)/50(PB)2021 SHUCHI JAIN Sec 66(1) 23/01/2023 A ) Aditi Sharma
80
Interlocutory Application COMPANY PETITION IB HALDIRAM FINCAP PVT. .
16/01/2023 (LB.C) 710102006452023 (IBC)/2768(ND)2019 LTD. VS SUNIL SACHDEVA Rule 11 of NCLT, 2016  |24/01/2023 need to additional Alok KUMAR PANDEY
81 page number 17-23,25-29,38,
e . not clear page and stamp
Interlocutory Application COMPANY PETITION IB SUMAN KUMAR VERMA VS |Application under any R
16/01/2023 (.B.C) 710102006352023 (IBC)/2165(ND)2019 SUNIL SACHDEVA other provisions- IBC 23/01/2023 paper and affidavit missing |[SUMAN
and page number 14-15
missing
82 Interlocutory Application COMPANY PETITION IB KIRAN GOLLA VS SUNIL Application under any page number missing after .
16/01/2023 (LB.C) 710102006362023 (IBC)/492(ND)2018 SACHDEVA other provisions-IBC | 2/01/2023 33 page Kiran
83 section not mention in index
Interlocutory Application COMPANY PETITION IB SIDBI THROUGH RP VS MR. and main case number not
16/01/2023 (.B.C) 710102006702023 (IBC)/840(ND)2022 PARESH RASTOGI Rule 11 of NCLT, 2016 23/01/2023 mention in memo party and ABHISHEK DEVGAN
page 22 translate to english
84 Interlocutory Application COMPANY PETITION IB SIDBI THROUGH RP VS MR.
16/01/2023 (LB.C) 710102006742023 (IBC)/838(ND)2022 DEEPAK RASTOGI Rule 11 of NCLT, 2016 23/01/2023 blank page upload ABHISHEK DEVGAN
° Restoration Application COMPANY PETITION \sl{)jsA:|figg§g\;A\ll;\ri memo party missing and
16/01/2023 (Companies A’;':) 710102006932023 (COMPANIES COMPANY PRIVATE Rule 11 of NCLT 23/01/2023 section wrong and e-stamp |RAJIV
P ACT)/112(ND)2019 paper not notarize

LIMITED




86

Interlocutory Application

COMPANY PETITION IB

COSMOS INFRA
ENGINEERING (INDIA)
PRIVATELIMITED VS

memo party missing and
page number 18-21,24-27,30-|
33,36-39,42-45,47-58,61-
64,68-71,74-84,88-91,95-
99,101-105,108-109,112-

16/01/2023 (LB.C) 710102007002023 (IBC)/462(PB)2022 COSMOS INFRA Sec 60(5) 23/01/2023 115,117-119,121,124,126- |0
ENGINEERING (INDIA) 127,130-133,135-138,141-
PRIVATELIMITED 144,147-150,154-
157,166,169-171, not clear
page
87 PRESIDENT BHASKAR
VALLEY PLOT BUYERS page number wrong after 20
Interlocutory Application COMPANY PETITION IB WELFARE ASSOCIALTION . . . .
17/01/2023 (.B.C) 710102007462023 (IBC)/1529(ND)2019 VS COSMOS INFRA Sec 60(5) 23/01/2023 ;aigsei:‘n index and service Rajiv Malik
ENGINEERING (INDIA) 9
PRIVATELIMITED
88
Company COMPANY PETITION m;frTSDNstU::;:?:Q\TJE)F
17/01/2023 Application(Companies 710102007182023 (COMPANIES Rule 11 of NCLT 23/01/2023 cp not mention in main case |ROBIN SINGH SIROHI
Act) ACT)/132(ND)2022 COMPANIES NCT OF DELHI
& HARYANA
89 SUBHASH KUMAR KUNDRA| Section Wrong According
Interlocutory Application COMPANY PETITION IB VS REGISTRAR OF your Index and Memo Party
17/01/2023 (.B.C) 710102007512023 (IBC)/2144(ND)2019 COMPANIES NCT OF DELHI Rule 11 of NCLT, 2016  (24/01/2023 Missing and Date Missing in HONEY SATPAL
& HARYANA
90 KISHAN GOPAL SOMANI
Interlocutory Application COMPANY PETITION IB VS REGISTRAR OF page number 64-67,70-75,81-|
17/01/2023 (LB.C) 710102007482023 (IBC)/922(PB)2018 COMPANIES NCT OF DELHI Sec 60(5) 24/01/2023 84,86-90 not clear page ADITYA GOEL
& HARYANA
91 ANSHUL GUPTA
LIQUIDATOR OF RGTL section wrong and page 22
Interlocutory Application COMPANY PETITION IB INDUSTRIES LTD. VS s SR
17/01/2023 (LB.C) 710102007572023 (IBC)/431(ND)2019 REGISTRAR OF Sec 60(5) 24/01/2023 :Iflﬁs:::lgt and date missing in [RISHI
COMPANIES NCT OF DELHI
& HARYANA
92 AASTHA SURGIMED
Interlocutory Application COMPANY PETITION IB LIMITED VS REGISTRAR OF "
17/01/2023 (LB.C) 710102007272023 (IBC)/991(ND)2018 COMPANIES NCT OF DELHI Sec 60(5) 24/01/2023 section wrong ALOK KAUSHIK
& HARYANA
93 . verified date missing in
Interlocutory Application COMPANY PETITION IB NARESH ARORA VS SATYA R . .
17/01/2023 (.B.C) 710102007352023 (IBC)/375(PB)2018 PRAKASH GUPTA Rule 11 of NCLT, 2016  (24/01/2023 affidavit ar.u:l ticket not Supriya
allowed mid on vakaltnama
94 Company COMPANY PETITION SANDEEP KUMAR GUPTA (Application under any
17/01/2023 Application(Companies 710102007502023 (COMPANIES VS ABHISATYA PRIVATE  |other provisions ,Rule 11(24/01/2023 main case wrong Urvashi
Act) ACT)/206(PB)2022 LIMITED of NCLT
95 Section Wrong According
your Index and Need to
. RAJENDER KUMAR JINDAL Applicant sign on Every
18/01/2023 Interlocutory Application |, 0105007672023 COMPANY PETITION IB VS SARAYA INDUSTRIES  |Rule 11 of NCLT, 2016  |24/01/2023 Pages in Application and E- |lokesh kumar
(1.B.C) (IBC)/2628(ND)2019 o
LTD Stamp Paper Missing and
CP Not Mentioned in Main
Case
96 Interlocutory Application COMPANY PETITION IB VANEET BHATIA VS STATE . "
18/01/2023 (LB.C) 710102008032023 (IBC)/3370(ND)2019 BANK OF INDIA Rule 11 of NCLT, 2016  (24/01/2023 due payment other section |Vishal
97 CFM ASSET . -
Interlocutory Application COMPANY PETITION IB RECONSTRUCTION PVT ﬁ]f;l;r;sz’::ﬁ:l:ﬂ:::’ltg /;:(:Ir
17/01/2023 Ty APP 710102007682023 LTD VS MICRO STOCK 22(3)(b) 24/01/2023 L y Sandeep
(1.B.C) (1BC)/108(PB)2022 Application and Applicant
HOLDING PRIVATE Sign Missing After Index
LIMITED 9 9
98 Company COMPANY PETITION SH. SURINDER SINGH VS 5:3?]2;‘:::::113:?;;34; .
18/01/2023 Application(Companies 710102008052023 (COMPANIES ACHINTYA HEALTHCARE  (Sec. 242(4) 23/01/2023 number ronp a?ter 133[1 9 | HITESH SACHAR
Act) ACT)/5(ND)2022 PRIVATE LIMITED p:ge wrong
99 . . 45-48 not clear page and
Interlocutory Application COMPANY PETITION IB AJIT KUMAR VS SANJAY  |Application under any P s .
18/01/2023 (.B.C) 710102007782023 (IBC)/813(ND)2021 KEJRIWAL & ORS. other provisions- IBC 24/01/2023 ;l::luorln: ‘\Z)llsze index missing |Shivanshu Kumar
100 e AJIT KUMAR VS GOPI
18/01/2023 Interlocutory Application |, 0102007792023 COMPANY PETITION 1B KRISHNA KEJRIWAL & Sec 43(1) riw Sec 44 (1) |24/01/2023 Volume Wise Index Missing |Shivanshu Kumar
(1.B.C) (IBC)/813(ND)2021 ORS
101 Page No.103, 100, 94, 85, 82,
P OM LOGISTICS LIMITED VS 28, 25, 16, 17, 109, 127, 148,
18/01/2023 '(T::':‘)’C““"y PE 71010 3 gggzg:&:gg;g" 1B MANSFIELD CABLES Rule 11 of NCLT, 2016  |24/01/2023 Page Not Clear and Ticket |ARUN AGGARWAL
- COMPANY LIMITED Not Allowed Mid on
102 COMPANY PETITION IB A GUHAN VS SUNITA
18/01/2023 Company Appeal (IBC) 710102007752023 (IBC)/2963(ND)2019 UMESH Sec 42 24/01/2023 Case Type Wrong Tushar
103 18/01/2023 Interlocutory Application |, 415008022023 COMPANY PETITION 1B ANIL KUMAR JAIN VS Rule 11 of NCLT, 24/01/2023 Payment Due Other Section |ANIL KUMAR JAIN

(LB.C)

(IBC)/334(ND)2018

SUNITA UMESH

2016,Rule 154 (1)




104 DEEPAK GOYAL VS STATE
Interlocutory Application COMPANY PETITION IB BANK OF INDIA THROUGH ) e
17/01/2023 (LB.C) 710102007592023 (IBC)/489(ND)2022 RESOLUTION Rule 11 of NCLT, 2016  (24/01/2023 memo party missed Rajat Srivastava
PROFESSIONAL
105
Section Not Mentioned in
Index and Need to Applicant
Sign on Every Pages in
Application Pages and Page
MOHD NAZIM KHAN VS ani Page No, 5 Need 5
Interlocutory Application COMPANY PETITION IB STATE BANK OF INDIA - )
19/01/2023 1B.C) 710102008172023 (1BC)/301(ND)2018 THROUGH RESOLUTION _|5¢¢ 69(5) 24/01/2023 Typed Copy and 3 Rs. Court |Sharad Tyagi
PROFESSIONAL Fess Missing in
Vakalatnama and Ticket Not
Allowed Mid on
Vakalatnama and Main Case
Missing in Vakalatnama and
Due Payment Other Section
106 due payment other section
. RAJIV BAJAJ VS ANNIES . and page number 1-2 not
19/01/2023 Interlocutory Application 1744 105008472023 COMPANY PETITIONIB |\ ppARE| PRIVATE Application underany |, 04,553 mention inindex and 46-  [RAJIV BAJAJ
(1.B.C) (1BC)/1689(PB)2019 other provisions- IBC
LIMITED 48,not clear page and
section wrong
107
Interlocutory Application COMPANY PETITION IB MADHU SURI ZAIDI VS MR. Page No. 50-60 True copy
19/01/2023 (LB.C) 710102008552023 (IBC)/330(ND)2021 ASHWANI KUMAR SINGLA |52¢ 60(5) 24/01/2023 Sign Missing in Annexure | 2TuM Kalra
108 Interlocutory Application COMPANY PETITION IB AMIT JAIN VS MAHONAR ) ) )
19/01/2023 (1BC) 710102008352023 (BCY440(NDJ2021 LALVIZ Sec 60(5) 25/01/2023 court fee missed @ 1rs.  |Avinash Bhati
109 . Regulation 44(2), .
Interlocutory Application COMPANY PETITION IB FANTASTIC BUILDCON PVT| "% " . section wrong please
19/01/2023 (1B.C) 710102008142023 (BCY37(PEI2018 LTD VS MAHONAR LAL viz |iduidation process  [27/01/2023 ehaoes section 60(5) OM PRAKASJ VIJAY
Regulation, 2016
110 Company COMPANY PETITION PAYAL SURI VS main case not mention in
19/01/2023 Application(Companies  |710102008212023 (COMPANIES MELOCARE WELLNESS  |Rule 11 of NCLT 25/01/2023 e Anshul
Act) ACT)/8(ND)2023 PRIVATE LIMITED party
111 ._ KATRA REALTORS 58-176,318-478, not clear
19/01/2023 :T§27°”'°W Application 1,44105008192023 ﬁggmg‘&;gz:‘m 18 PRIVATE LIMITED VS Sec 60(5) 27/01/2023 page and court fee rs. 1 Sujoy
-5 RAJESH RAMNANI missing
12
o CENTRAL LINEN PARKS
19/01/2023 :T§27°”'°W Application 1,44102008442023 gggzp‘sg(:gg;:g" 1B PVT LTD VS BRIGHT STAR [Sec. 12A 27/01/2023 ngz number 25-27 not clear| sy MuLLICK
-5 HOTELS PRIVATE LIMITED pag
13 Company COMPANY PETITION SMT SADHNA MEHROTRA
20/01/2023 Application(Comg 71010 3 (COMPANIES VS BRIGHT STAR HOTELS |Rule 11 of NCLT 27/01/2023 separate file petition Atryee Gautam
Act) ACT)/6(ND)2023 PRIVATE LIMITED
114 AWSUM PROTEINS
19/01/2023 '(Tt:’(':jwmry Application 1,44105008312023 ﬁggm:‘;:gg;:g" 18 LIMITED VS MANOJ Sec 66(1) 27/01/2023 wrong file need to additional[MANIK GOYAL
-5 KUMAR YADAV & OTHERS
15 ASHWINI MEHRA VS section wrong and true copy
19/01/2023 Interlocutory Application |, 0145008522023 COMPANY PETITION 1B MANOJ KUMAR YADAV & |Rule 11 of NCLT, 2016  |27/01/2023 missing and sign missing in |RAGHAV CHADHA
(.B.C) (IBC)/731(PB)2018 g
OTHERS application page
116 ._ AWSUM PROTEINS
19/01/2023 Interlocutory Application | 4145008392023 COMPANY PETITION 1B LIMITED VS JASWANT Sec 66(1) 27/01/2023 wrong file need to additional[MANIK GOYAL
(LB.C) (IBC)/2012(ND)2019 KUMAR
17 Interlocutory Application COMPANY PETITION IB AWSUM PROTEINS ) "
19/01/2023 1BC) 710102008362023 (BC)/2012(ND)201 LIMITED VS ASHU VERMA |56 66(1) 27/01/2023 wrong file need to additional [MANIK GOYAL
18 JATIN GARG & VEENA page number not mention in
Interlocutory Application COMPANY PETITION IB GUPTA VS AADI BEST :
20/01/2023 1B.C) 710102008702023 (BCIT06(ND)2021 CONSORTIUM PRIVATE |5¢ 60(5) 27/01/2023 index and double page ABHINAV SHARMA
numbering
LIMITED
119 - NAVNEET GUPTA VS AADI
20/01/2023 '(Tt:'(':‘)"’““"y Application 1,44105008762023 ggg;’;:‘;:gg;g" 18 BEST CONSORTIUM Sec 60(5) 27/01/2023 memo party incomplete Navneet
-5 PRIVATE LIMITED
120 VIVEK SHARMA
Interlocutory Application COMPANY PETITION IB RESOLUTION Application under any double page numbering .
19/01/2023 (LB.C) 710102008582023 (IBC)/822(ND)2021 PROFESSIONAL VS other provisions-1BC | >//01/2023 after 14 page Vivek Sharma
CHANDRESH JAJOO
121 RAKESH KUMAR JINDAL
Interlocutory Application COMPANY PETITION IB Sec 33(1) (b) (i) to (iii) - N
19/01/2023 1B.C) 710102008572023 (BC/632{ND)2020 ,(;I::é Xs CHANDRESH wher Sec 33(3) 27/01/2023 64-71,77, not clear page  |Rakesh Kumar Jindal
122 TAXUS INFRASTRUCTURE
20/01/2023 Interlocutory Application |-4010,008732023 COMPANY PETITION 1B AND POWER PROJECTS  [Sec 60(5) 27/01/2023 separate application file  |Darshan

(LB.C)

(IBC)/360(ND)2021

VS CHANDRESH JAJOO




123

Interlocutory Application

COMPANY PETITION IB

SULOCHANA DEVI VS MR.
JALESH KUMAR GROVER
MONITORING

welfare and court fee

20/01/2023 1B.C) 710102009042023 (1BC)/408(ND)201 PROFESSIONAL OF Mis |55 60(5) 23/01/2023 missing MANISH
IREO FIVERIVER PRIVATE
LIMITED
124 - A BHARAT SANCHAR NIGAM
20/01/2023 zléc) s 71010 3 gggz;’;&:gg;:g" 1B LIMITED VS OKAYA Rule 11 of NCLT, 2016  (27/01/2023 case type wrong Sapna
POWER PVT LTD
125 ) )
section wrong and applicant
e ANITA KUMARI AND sign missing prayer and
20/01/2023 '(Tf:'(':‘)’cu“"y Application 1.44102008862023 ggg:;’;:g;;:';m" 18 OTHERS VS VALUE Rule 34 27/01/2023 page 47-51,59-68,76-80,83- |Ritesh Singh
o INFRACON INDIA PVT. LTD 96, not clear page and 3 rs.
court fee missing
126 section wrong and page
o DHARMENDRA KUMAR VS ¢ pa
20/01/2023 Interlocutory Application |, 010,008812023 COMPANY PETITION IB IAP COMPANY PRIVATE  |Sec 60(5) 27/01/2023 number not mention in ROHIT RATHI
(1.B.C) (IBC)/446(ND)2017 LIMITED index and page number
missing in application
127 MS SPICEJET need to sign every page in
MERCHANDISE PVT. LTD. application and affidavit
Interlocutory Application COMPANY PETITION IB AND AJAY SINGH VS COC back date and applicant sign
20/01/2023 1B.C) 710102008902023 (BCY432(NDJ2017 FOR MIDITECH PVT. L7D. |55 60(5) 27/01/2023 missing in prayer and 8onot | VARUN K CHOPRA
REPRESENTED BY C V clear page and double page
ROY numbering
128
ASHOK KUMAR GUPTA
RESOLUTION
N PROFESSIONAL HANUNG page number 59-61,64-66,
20/01/2023 I(TtBe:I:;)cutory P 71010 3 gggz:zg,;ggo" 18 TOYS & TEXTILES LIMITED |Sec 60(5) 27/01/2023 not clear page and court fee |ABHISHEK
B VS COC FOR MIDITECH rs.1 missing
PVT. LTD. REPRESENTED
BY CV ROY
129 PRADEEP KUMAR VS
N VEKAS KUMAR GARG page number 35-39 translate
20/01/2023 :T§27°”'°W 71010 3 ggt'gm?:;;g;'o" 18 RESOLUTION Sec 60(5) 27/01/2023 to english and true copy  |NEERAJ
-5 PROFESSIONAL JAIPURIA missing
BUILCON PRIVATE LIMITED
130 SHASHI BANSAL & ANR VS
page 20,31,48,59-65, not
Interlocutory Appli COMPANY PETITION IB VEKAS KUMAR GARG clear page and page number
20/01/2023 (1B.C) v 71010 3 (1BC)/48(PB)2020 RESOLUTION Sec 60(5) 27/01/2023 hs 39|:r:ns|ate fo gn ! NEERAY
-5 PROFESSIONAL JAIPURIA e o missing
BUILCON PRIVATE LIMITED 24 9
131
SIVANAGARAJA TADUVAI
o VS VEKAS KUMAR GARG o
20/01/2023 :T§27°”'°w Application 1,44105008932023 gggm%,;;ﬂg‘m 18 RESOLUTION ::::':ca:xi‘;:::rlg'g 24/01/2023 merge into one pdf RAJA
-5 PROFESSIONAL JAIPURIA P g
BUILCON PRIVATE LIMITED
132 RAKESH BHATIA VS
N VEKAS KUMAR GARG
20/01/2023 :T§27°”'°'y 71010 3 gggzgg&;g:;o" 1B RESOLUTION Rule 11 of NCLT, 2016  |27/01/2023 main case wrong rakesh
-5 PROFESSIONAL JAIPURIA
BUILCON PRIVATE LIMITED
133 page numbering 72-75,93-
C e ALLAHABAD BANK VS 94,131-133, not clear page
20/01/2023 I(TtBe:I:;)cutory Application 1,,4105008782023 gggm:‘;((:[fg;:g" 18 NIMITAYA HOTEL AND Sec 30 24/01/2023 and double page numbering [manuj nagrath
o RESORTS LIMITED after 77 page and section
wrong
134 A SIVANAGARAJA TADUVAI |Regulation 44(2),
20/01/2023 :T§27°”'°w 71010 3 gggm%,;;ﬂg‘m 18 VS NIMITAYA HOTEL AND  |Liquidation process 24/01/2023 merge into one pdf RAJA
-5 RESORTS LIMITED Regulation, 2016
138 BALESH KUMAR GOEL VS
- VEKAS KUMAR GARG
20/01/2023 '(Tf:'(':‘)"’““"y Application 1.44102000062023 gggz::‘g;;;z';m" 18 RESOLUTION Sec 60(5) 27/01/2023 ff':‘::’o"‘“;'.‘:'.’fage and | \EERAJ
B PROFESSIONAL JAIPURIA ue copy missing
BUILCON PRIVATE LIMITED
136 - A M/S CRAYON SOFTWARE -
20/01/2023 mlaq 1S 71010 3 ggc'gl)ZAsg:(:E)TzloT:gN 1B EXPERTS INDIA PVT. LTD :m:ca:::"i‘s?':::’lg'g 27/01/2023 Avinash Kumar Tyagi
VS OPTIMA INDUSTRIES P i
137 . MR. PARDEEP KUMAR pagination missed after 53
5/1/2023 :T§27°”'°W Application 1,4105001692023 gggm::(:gg;;g" 18 SETHI VS OPTIMA Sec 60(5) 23/01/2023 pages pagination missed  |Khushboo Shah
o INDUSTRIES after 59 pages
138 - K. L. STEELS PVT. LTD. VS
21/01/2023 Interlocutory Application |, 0145009362023 COMPANY PETITION 1B M/S ABW Sec 60(5) 25/01/2023 court fee missed @3rs  |ARNAV

(LB.C)

(IBC)/375(PB)2018

INFRASTRUCTURE LTD




139

Interlocutory Application

COMPANY PETITION IB

M/S REOM
INFRASTRUCTURE AND

Application under any

21/01/2023 (1B.C) 710102009352023 (BCHB45(NDJ2018 CONSTRUCTIONS LimiITeD |00 5 0l B 2410112023 main case wrong Mani Gupta
VS M/S ABW
INFRASTRUCTURE LTD
140
- SAJEVE BHUSHAN DEORA -
21/01/2023 '(Tf:'(':‘)"’““"y Application  1,44105000472023 ggg:;’;mn;’f;gm" 18 LIQUIDATOR VS M/S ABW :m:°f;°’.‘;:::g&y 23/01/2023 Sajeve Bhushan Deora
-5 INFRASTRUCTURE LTD provist
141 DAIICHI SANKYO
Interlocutory Application COMPANY PETITION IB COMPANY LIMITED VS M/S Counsel Sign Missing After
41112023 1B.C) 710102001222023 (1BC)/1176(PB)2018 ABW INFRASTRUGTURE  |Rule 11 of NCLT, 2016 (23/01/2023 o IV e KUNAL CHATTERJI
LTD
142
Interlocutory Application COMPANY PETITION IB PUNJAB & SIND BANK VS page 164,167, not clear page
20/01/2023 1B.C) 710102009122023 (BCIT1T(ND)2019 DEVENDRA SINGH Sec 60(5) 27/01/2023 o momo party miseing— |SANJAY BAJAJ
143 Interlocutory Application COMPANY PETITION IB ANURADHA BARDEJA VS )
21/01/2023 (1BC) 710102009412023 (BCY375PRI201S ASHOK CHANDRA SWAIN |56 60(5) 25/01/2023 court fee missed @3rs  |ARNAV
144 M/S RAJ KUMAR (HUF) VS
Interlocutory Application COMPANY PETITION IB ASHOK KUMAR SWAIN )
23/01/2023 (1B.C) 710102009632023 (1BC)/375(PE)2018 RESOLUTION Sec 60(5) 25/01/2023 court fee missed @3rs  |ARNAV
PROFESSIONAL
145 DAIICHI SANKYO
o COMPANY LIMITED VS N
41112023 Interlocutory Application |744105001232023 COMPANY PETITIONIB |\ ook KUMAR SWAIN  [Rule 11 of NCLT, 2016 |23/01/2023 Counsel Sign Missingin |\ ,;\a CHATTERUI
(LB.C) (IBC)1177(PB)2018 Affidavit
RESOLUTION
PROFESSIONAL
146 HEMANT SETHI RP OF
EMKAY AUTOMOBILE
Interlocutory Application COMPANY PETITION IB INDUSTRIES LIMITED VS section wrong according " .
19/01/2023 (1B.C) 710102008502023 (BC)3173(ND)2010 ASHOK KUMAR SWaIN . |5e¢ 12(2) 27/01/2023 Sour pa aditya gauri
RESOLUTION
PROFESSIONAL
147 Interlocutory Application COMPANY PETITION IB LALIT KUMAR DANGI VS wrong file please choose .
16/01/2023 (1BC) 710102007022023 (BCY3173(ND)2019 PARAG GHOLAP Sec 60(5) 23/01/2023 o A oham Aditi Sharma
148 LUXMI ELECTRICALS &
Interlocutory Application COMPANY PETITION IB ENGINEERING WORKS VS need to sign every page in [A.K ASSOCIATES law
16/01/2023 (LB.C) 710102007012023 (IBC)/370(ND)2020 LUXMI ELECTRICALS & | >°¢ 6009) 23/01/2023 application offices
ENGINEERING WORKS
149 Company COMPANY PETITION . .
21/01/2023 Application(Companies  |710102009432023 (COMPANIES Qﬁ'éef.%mé.fAﬁﬁiGpﬁ ﬂi Rule 11 of NCLT 23/01/2023 ssl‘::'fn"d:i'°"g According I\ | Ganda
Act) ACT)/25(ND)2010 V!
150 Company COMPANY PETITION ANIL KUMAR GARG VS Soction Wrona Accordin
21/01/2023 Application(Companies  |710102009442023 (COMPANIES SUKH NGAR BUILDCON  |Rule 11 of NCLT 23/01/2023 o 9 9 |Vipul Ganda
Act) ACT)/26(ND)2010 PVT. LTD. AND ORS. V!
151 TATA CAPITAL FINANCIAL
Interlocutory Application COMPANY PETITION IB SERVICES LIMITED VS )
17/01/2023 (LB.C) 710102007162023 (IBC)1808(ND)2019 BALDEO METALS PRIVATE Sec 60(5) 23/01/2023 section wrong Prabhat
LIMITED
152 PREETI DAS VS THE
- RESOLUTION
24/01/2023 '(Tf:'(':‘)"’““"y Application 1,44102010172023 ﬁggmﬁ'&;f;&;o" 18 PROFESSIONAL OF LOGIX |Sec 60(5) 27/01/2023 4;'4:’48'50’64'65’ notclear |\ NANNYA
B CITY DEVELOPERS pag
PRIVATE LIMITED
153 - KATRA REALTORS
23/01/2023 :T§27°”'°W Application 1,441020090742023 gg(';")mg'&;f;;o" 1B PRIVATE LIMITED VS Sec 60(5) 25/01/2023 ;‘:;2:; clear court fee Sujoy
-5 RAJESH RAMNANI
154 A VINAY KUMAR SINGHAL VS
24/01/2023 Interlocutory 71010 3 COMPANY PETITION 1B ISHWAR MEDIA PRIVATE  |Sec 43(1) riw Sec 44 (1) |27/01/2023 service missing Vinay
(LB.C) (IBC)/50(PB)2021 LIMITED
155 Interlocutory Application COMPANY PETITION IB RAJESH GUPTA VS AKASH need to sign on every pages "
24/01/2023 1B.C) 710102009922023 (1BC)401(ND)2017 SHINGHAL & ANR. Sec 60(5) 25/01/2023 e ot Shubham Paliwal
156 o HEMALATA HOSPITALS page 22-25,27, not clear
27/01/2023 Interlocutory Application 4010010552023 COMPANY PETITION IB LIMITED VS SIBA KUMAR  |Sec 60(5) 27/01/2023 page and 3rs. court fee Shubhanshu Gupta
(LB.C) (IBC)/1243(ND)2018 19¢
MOHAPATRA missing
157 INTEC CAPITAL LIMITED
24-01-2023 0710102076942022(No-of  74010207604202212 COMPANY PETITION 1B VS. DAVINDER SINGH Section 95(1) 29-01-2023 Index Missing isingh035@gmail.com
Docs 1) (IBC)/726(ND)2022
CHAWLA
158 COMPANY PETITION DEEPA MAHESHWARI VS.
24-01-2023 311"2’2080462021("°'°f 0710102080462021/1 (COMPANIES ANSAL PROPERTIES AND |Sec. 73(4) 29-01-2023 Wrongly Filed Need to be IA [hmcohm
) ACT)/39(ND)2022 INFRASTRUCTURE LTD.
159 COMPANY PETITION DEEPA MAHESHWARI VS.
24-01-2023 3111(2’)2080462021("°'°f 0710102080462021/1 (COMPANIES ANSAL PROPERTIES AND |Sec. 73(4) 29-01-2023 Wrongly Filed Need to be IA [hmcohm
ACT)/39(ND)2022 INFRASTRUCTURE LTD.
160
INDIABULLS HOUSING —
18-01-2023 0710102093642022(No.of |7 44105093642022/2 COMPANY PETITION 1B FINANCE LIMITED VS. TDI |IBC under Sec 7 29-01-2023 Date Missing in aaryan@sasttralegal

Docs 2)

(IBC)/848(ND)2022

INFRASTRUCTURE LIMITED|

Vakalatnama
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0710102093642022(No.of

COMPANY PETITION IB

INDIABULLS HOUSING

Date Missing in

18-01-2023 0710102093642022/2 FINANCE LIMITED VS. TDI [IBC under Sec 7 29-01-2023 aaryan@sasttralegal
Docs 2) (I1BC)/848(ND)2022 INFRASTRUCTURE LIMITED| Vakalatnama
162 INDIABULLS HOUSING
18-01-2023 3116112)2093642022(""'“ 0710102093642022/2 ggt'gmg(\:‘;f;go" 18 FINANCE LIMITED VS. TDI |IBC under Sec 7 29-01-2023 5::;::'::::2 n aaryan@sasttralegal
INFRASTRUCTURE LIMITED
163 0710102060742022(No.of COMPANY PETITION MR. RISHIPAL SINGH VS, Index Missing and Ticket
24-01-2023 Docs 1) -°F10710102060742022/2 (COMPANIES SHANI CORPORATION Sec. 241(1),Sec. 242(4) |29-01-2023 Not Allowed Mid on 8851087095
ACT)/139(ND)2022 LIMITED
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